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M/s. Bharat Heavy Electricals Ltd.              …..Appellant 

VERSUS 

Commissioner of Custom  

& Central Excise, Kanpur     …..Respondent 

 

APPEARANCE: 

Shri Z.U. Alvi, Advocate for Appellant 
Shri Anupam Kumar Tiwari, Authorized Representative for Respondent 

 

CORAM : 

Hon’ble Mrs. ARCHANA WADHWA, MEMBER (JUDICIAL) 
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                  DATE OF DECISION   : 29 October, 2019  

 
 

 The appeal is rejected. For order, see order of date in 

Excise Appeal No.1164 of 2011. 

(Dictated and Pronounced in open Court) 

 Sd/- 

        (Archana Wadhwa) 
 Member (Judicial) 
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